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(Shri Bagri left the HO'USe.) 

12.l8 hrs. 

PAPERS LAID ON THE TABLE 
-Contd. 

ARTICLEs OF AsSOCIATION AND MEMO-
RANDUM OF ASSOCIATION OF BOKARO 
STEEL LTD. 

The Minister of Steel Mines and 
Heavy Engineering (Shri C. Subra-
maniam): I beg to lay On the Table a 
copy each of the following papers:-

(i) Articles Of Association of 
Bokaro Steel Limited. 

(ii) Memorandum of Association 
of Bokaro Steel Limited. 

[Placed in Library. See No. LT-
2365/64]. 

REPORT OF INDIAN PRODUCTIVITY TEAM 
ON PAPER INDUSTRY 

ANNUAL REPORT OF NATIONAL PRo-
DUCTIVITY COUNCIL FOR 1962-63 

The Minister Of ,Industry (Shri 
Kanungo): I beg to lay on tlhe Table 
a copy each of the following Re-
ports:-

(i) Report Of Indian PToducti-
vity Team on Paper Industry in 
Japan, Mexico, Venezuela, USA, 
UK Canada, Finland and Sweden, 

l~ce  in Library. See No. LT-
2366/64]. 

of the House 
(ii) Annual Raeport of the 

National Productivity Council for 
the year 1962-63. [Placed in Li-
brary. See No. LT-2367/64]. 

12.19 hrs. 

PuBLIC ACCOUNTS COMMITI'EE 
EIGHTEENTH REPORT 

Shri Tyagi (Debra Dun): I beg to 
present the Ei.ghteenth Report of the 
Public Accounts Committee on Delhi 
Development Authority-Para 109 of 
Audit Report (Civil), 1963 and Audit 
Reports on the Accounts of Delhi 
Development Autlhority for the years 
1957-58 to 1961-62. 

BUSINESS OF THE HOUSE 

The Minister of Parliamentary 
Alfairs (Shri Satya Narayan Sinha): 
With yOU1" permission, I rise to an-
nounce that Government business in 
this HoUSe for the week cOmmencing 
24th February, 1964, will consist of: 

(1) Further discussion on the 
Railway' Budget for 1964-65. 

(2) Discussion and Voting on 
Demands for Grants (Rail-
ways) for 1964-65; 

(3) Supplementary Demands for 
Grants, Railways, for 1963-64; 

(4) Supplementary Demands for 
Grants (General), for 1963-
64; 

(5) Consideration of a motion for 
reference of the Gold Control 
Bill, 1963, to a Joint Com-
mittee of both Houses; 

(6) Consideration and passing of 
the Delhi Delegation of 
Powers Bill, 1963; and 

(7) Consideration and passing of 
the Dakshina Bharat Hindi 
Prachar Sabha Bill, 1963, as 
passed by Rajya Sabha. 

As hon. Members are already aware, 
the General Budget hr 1964-65 will 
be presented on SatlFday, the 29th 
February, 1964 at 5 p.m. 
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Shri Ha.ri Vishnu Kamath (Hos-
hangabad) : By your leave, I wish 
to raise an issue which we had 
discussed in the last budget session, 
and because of the non-implementa-
tion of which we were handicapped at 
the time of the discussion of the Min-
istries' Demands. That is, that the 
Ministries last year, some of them-
not all-delayed the presentation of 
their reports to the House. 

Ne>w that discussion will commence 
about the 10th March or so, I 
would request you to direct the Min· 
istries to present their reports before 
the end of next week or early in the 
week after the next. We would be 
grateful to you for that. 

Shri Satya Narayan Sinha: A 
_ week in advance of the discussion 

of the Demands of the Ministry, it 
will be circulated to all the Members. 

Mr. Speaker: The reports should 
be in the hands of Members a week 
before that. 

Sbri Daji (Indore): With your 
pemusslOn, I would like to make a 
request. I think the House will join 
with me in according our warm wel-' 
come to Shri M. C. Chagla who has 
come back from the UN after repre-
senting our case so ably there . 

MIr. Speaker: The House has al-
ready expressed it. 

Shri Daji: We expect a statement 
from him a bout the discussion there. 
That should be accommodated in our 
agenda somehow. We are all anxious 
to hear him. 

Mr. Speaker: I do not think 
will do that. 

8bri Daji: The second point is 
this. Last session, fter a great deal of 
discussion, we. passed a Resolution 

about the Committee on Publid Sector 
Undertakings. The other House also 
passed it. I do not see how the for-
mation of the Committee is being 
delayed. The earlier it is constituted, 
the better. 

Mr. Speaker: I am taking early 
steps to constitute that. 

Shrimati Renu Cbakravartty (Bar-
rackpore): There are quite a number 
of Bills going to be discussed in 
the coming week. Will that not 
<1gain push back the discussion on 
the Demands for Grants and then 
we will have difficulty in trying 
to squeeze them through? The Min-
ister would say that if we wanted more 
time we have to sit till 7 o'clock, he 
has to get them through the House 
within a certain time and so on. 
Would it not ,be better if we take up 
the budget discussions first and then 
finish the discussions on the Demands 
well in time comfortably without 
rushing? Then we can take up the 
other Bills. 

Mr. Speaker: Whatever time is 
at our disposal, during that time 
whatever Bills can be taken up, would 
be taken up and disposed of. The 
Budget would be taken UP at the pr0-
per time so that we can proceed with 
the Demands. 'These Bills would not 
interfere with that. 

Shrimati Renu Cbakravartty: There 
is another small point I wanted 
to make. There is one small Bill, the 
Advocates Bill. Could that also not 
be included? 

Sbri Dati VIShnu Kamath: 
would seek clarification from you 
about the remark you just now made 
that the legislative work will not in-
terfere with the dates fixed for the 
general discussion of the budget. Do 
we take it that the budget discussion 
will difinitely start on the 3rd of 
March? 

Mr. Speaker: That is what I under-
stand:. . , 'If 
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Shri Hari Vishnu Kamath: 
the general discussion will 
start in this House first, not in 
other pIa ce? 

And 
also 
the 

Shri Satya Narayan Sinha: This 
House is having t.he general discus-
sion first. It is not. going to be 
changed. 
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We shall now continue the <rl!neral 
Discussion on the Railway Budget. 
Shri Peter Alvares was last on his legs. 

Dr. L. M. Slnghvi (Jodhpur): There 
is one point on which I wanted some 
information. 

Mr. Speaker: When those things 
were discussed, he did not stand up. 

Dr. L. M. Slngbvi: I could rise only 
after the Minister had completed his 
statement. 

I find an omiSSion in the Order 
Paper. According to the Order Paper, 
the Finance Minister was to lay on 
the Table a copy of the Economic 
Survey for 1963-M. 

An Hon. Member: It has already 
been laid on the Table. 

Mr. Speaker: Shri Peter Alvares. 

12.25 hrs. 

RAILWAY BUDGET-GENERAL 
DISCUSSION-Contd. 

Shri Alvares (Panjim): Yesterday, 
towards the conClusion or my speech 
I was stressing the necessity of the 
appointment of a statutory Transport 
Commission in order to have a unified 
transport policy for the entire coun-
try. It is obvious from a perusal of 
the statistics that road transport can 
be highly competitive, and that the 
railways, because of their physical 
inability to compete with road trarts-
port, are at a great and relative dis-
advantage. Railways, road transport 
and inland waterways are complemen-
tary to one another, and it is unneces-
sary in the coming future that they 
should be allowed to be competitive. 
There is the question of labour also, 
which has demanded that such a Com-
mission be set up both from the point 
of view of the interest of the industry 
itself and of labour. 

In the 1960 strike of the Central 
Government employees we have wit-
nessed how any demand from labour, 
however reasonable it may be, has 
been taken to mean a challenge to 
Government. A mere issue of increase 
of dearness allowance, even if it is 
for resolution through arbitration, has 
been taken up and interpreted as a 
challenge to civil authority. I sug-
gest that Government divest itself of 
the responsibilities implied in the 
running of railways, and set up a 
Transport Commission, so that indus-
try and labour can find satisfactory 
development. 

I do not see any justification for 
complacency in respect of perform-
ance also. From the statistics we will 
see that it is impossible for the rail-
ways to move the traffic, especially 
the high-rated traffic, as they want to 
do. The average mileage of broad 
gauge wagons is about 50 per day, 
and on metre gauge it is 35 per day. 
Compare it with the rapid mobility 
of road transport, and you will find 
that the complacency in regard to 
performance is mi lac~  and entirely 


